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IDcrease in production d stepl In 
Public Sector 

1907. SHRI NAWAL KISHORE 
SHARMA. Will the Minister of STEEL 
AND MINES be pleased to state: 

(a) whether it is a fact that there 
bad ('onsiderable increase in the pro-
duction of steel in the public sector; 
and 

(b) if so. whether possibilities of ex-
porting steel are also being t"xplored? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Yes, Sir. 
The overall production of qaleable 
steel in the integrated steel plants in 

the public sector during the ftrst foul' 
months of the current financial )'ear, 
1981-82 i.e" during April-July, 198t. 
has h~ n an increase of 3.98 lakh 
tonnes (30.7 per cent) as compared to 
the corresponding perIod of the pre-
yious year, i.e., April-July, 1980 

(b) The position regarding availabi-
lity of exportable surplus in the con-
text of domestic demand and pro-
duction is kept under constant review. 
In view of the past shortages it is 
rather too early to take 8 view'in re-
gard to export of steel. 

Natio'lalis1.tion of Import and £"port 
Businpss of la on ~ 

1908 SHRI BHEERAVADAN K. 
GADHAVI: Wlll the Minister of COM 
MERCE be pleased to state: 

(8) whether Government are aware 
that in Import of rough diamonds and 
export of cut amI polisherl rliamo!lds' 
there E'xists a ac ~ ai 1. 1 ].\ck-money 
operation; and 

(h) whether Government propose to 
nationalise import and export husmess 
of diamonds or to regulate It through 
state Trading Corporation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CO:\1:1V1ERCE 
(SHRI KHURSHEED ALAM KHAN)' 
(a) Government have no Such informa-
tion. 

(u) There is no proposal to canalise 
import and export of diamonds through 
a public sector agency. Steps are. 
however. taken to expand the role ot 
public sertor agencies in this trade. 

Completion of CaHcut Airport 

1909. SHRI A. A. RAHIM: Will the 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) by what time the Cf;llicut Airport 
is expected to be completed; and 

(b) considering the trafllc intenslt7 
will tbis be a regular airport with aU 
facilities for passensers? 
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TBB MINISTER OF TOURISM AND 
CIVJL AVIATION (SHRI A. P. SHAH-
JfA): fa) The project regarding cons-
trucUoo of Cali('ut airport is likely to 
be completed in 4 5 years from the date 
of QDlDencement after the project is 
ItIL1ldlm1IJd. 

(b) Y ($, Sir. 

.... rellase 0If Mesta by Jute Corpora-
tion of India 

1910. :;HRI P. RAJAGOPAL NAIDU: 
Will the Mlnistpf of COMMERCE be 
pleaRd to state: 

(a) b~the  Jute Corporation of 
India is purchasmg mt'sta in Andhrn 

Pradesh Statc-, amt 

(b) if so. 1hp qt:nntity purchasE'd last 
,yt"ar'! 

THE MINISTER OF ST ATE IN 
THE M1NlSTRY OF COMMERCE 
(SURI KHURSHEED ALAM KHAN) . 
(a) Yes, Sir. 

(b) 31 2. thousand bales of mt:'stn werE" 
'Purchased by JeI and Cooperatives in 
Andbra Pradesh (ltlring the last year 
·(1980-81 season). 

Coehill as a Free Trade Zone 

J9ll PROF. P. J. KURIEN: Will the 
Minister of COMMERCE bE' pleased to 
state: 

(a) whether Government have receiv-
ed any representation to derlare Corhin 
as a free trade zone; and 

(b) if so Government's reaction and 
the action 'taken so far? 

THE MINISTER OF STATE IN 
THE 'MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN) : 
'(a) and (b). Yes, Sir. A prOpOsal had 
bf.en rt"cdved from the Government of 
Kerala to declare Cochin as a free trade 
zOne. But in view of the decision taken 
by the Government of India in May, 

1976 not to set up any more free trade 
Z(J1'I"S in the country, such requests fn-
('ludJn!; that of Corhin for setting up 
free t! .HI(> .lOnes in the country have 
nut l~c ''1 ~  grf'ed to. 

Howc-v(:"r the Government of India 
have recenily announred a 100 per cent 
export urientpd scheme. Such units 
can be located anywhere in India and 
will be eligible for duty free imports 
of capitol goods, raw material 
and (cmponcnt as in the case of units 
located in the freE' trade zones. 

Assetb of peorle o i l~ in PubliC 
DealiDg Departm{"nt'S 

HH:!. SHRI RAJNATH SONKAR 
SHASTRI: Wlll th(' Minister of FIN-
ANCE be plNtsed to tat~  

(a) IS It a fad that majority of the 
pE'opif> working in the public dealing 
departments like the Civil Supplies, In· 
comE"-Tax. sules Tax, ~to n . Central 
Exrist". Pollee. D I).A, ~ci c and Taxa-
tion. state Transport Authority, House 
Tax. Licensing. C.P. W.D. etc., have 
flmasserl ~ eat wealth and own assets 
disproportionate to their known sour-
res of income and are top landlords in 
Delhi's prestigious and posh colonies 
f ll~  equipped with modern luxurious 
fnrilitIes; and 

(b) if so. whether i:l sun ey is pro-
posed to be ronducted to book sueh 
people and get their houses and assets 
evaluated together with srret'fllUg their 
income·tax returns and bank accounts? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA): (a) and (b). 
There is no information that a majority 
of the people working in the public 
dealing departmen1s have amassed 
gI'E.'at wealth and own assets dispropor-
tionate to their known sourC'es of in-
come and are top landlords of Delhi's 
prestigious and posb colonies The In 
come-tax Department has howevel. 
been asked to make survey' of all hou-' 
ses in pOSh colonies, with a view to 
unearthing unreported income/wealth. 
This survey will also cover the house.. 




